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Sonrtrr respondents even on second cnll.

own turn.
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No. 3

OA-208V/99, MA-2066/99

06.04.2000

Present: Sh. T.C. Aggarwal, counsel for Q
applicants
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o
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Pleadings are stated to be complete m

''^®®*Adinit subject to preliminary objections. Q
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■}i if any, raised by the respondents.
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May s3, 2000

0^^:2081/99
Mo!" 2066/99

i--'reseri t: Sh . T . C. Aggarw.a 1, learned counse 1 for
applicants

Sh. M.K.Gupta, learned counsel for
respondents.

At the request of Sh. T-C.Aggarwal, lean red

cou rise 1 for app 1 i can t, ad j ou rn ed to 8.5. 2000.

(Mrs. Lakshmi Swarninathan)
Member (J)
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